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Title: Motion regarding sixteenth Report of Business Advisory Committee (Motion adopted).

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): I beg to move:

"That this House do agree with the Sixteenth Report of the Business Advisory Committee presented to the House on 215t April, 2015."

HON. SPEAKER: The question is:

"That this House do agree with the Sixteenth Report of the Business Advisory Committee presented to the House on 215t April, 2015."

The motion was adopted.

HON. SPEAKER: Now, we will take up 'Zero Hour'.

SHRI RAHUL GANDHI (AMETHI): I have given a notice for adjournment motion raised by me. Can I have the permission. It is a matter of urgent
public importance?

HON. SPEAKER: All right.
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